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(c) No, Sir. However, imports are 
restricted to qualities not produced in 
India but needed essentially to meet 
the requirements of special goods for 
the foreign markets.

Border Trade with Pakistan

pShri Osman All Khan:
I Shri Dwarikanath Tewari: 

*rrq J  Shri Vajpayee:
' | Shri D. C. Sharma:

| Shri Supakar:
I  Shri Shivananjappa:

Will the Minister of Commerce and 
Industry be pleased to state:

(a) whether there was an offer by 
East Pakistan Government to revive 
the border trade with India,

(b) whether talks were held for 
this purpose, and

(c) if so, the outcome of these talks7

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
(a) to (c) No, Sir
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Non-offlcial Directors In Companies tat 
Public Sector

*561. Shri Harish Chandra Mathur: 
Will the Prime Minister be pleased to 
state:

(a) whether Government have taken 
any steps to strengthen the non-ofRc<al 
element in the directorate and manage-
ment of Companies and Corporations 
in Public Sector;

(b) whether a statement of action 
taken m this direction during 1958-59 
will be laid on the Table; and

(c) whether a statement of persons 
who are on more than one Corporation 
with reasons will also be laid on the 
Table’

The Parliamentary Secretary to the 
Minister of External Affairs (Shri 
Sadath All Khan): (a) to (c) The 
information is being collected and will 
be laid on the Table of the House

Indians in Indonesia

*562. Shri N. R. Munisamy: Will ti.r 
Prime Minister be pleased to state

(a) whether it has been brought to 
the notice of the Government of India 
that Indonesian Government had 
imposed m December, 1858 a blanket 
ban on any person—Indonesian or 
foreigner—leaving Sumatra for over-
seas; and

(b) if so, how many Indians were 
affected thereby?

The Parliamentary Secretary to the 
Minister ot External Affairs (Shri
Sadath All Khan): (a) Yes, Sir. It 
has been reported that a temporary 
ban was imposed by the Government 
of Indonesia against persona in 
Sumatra visiting Singapore. The ban 
is reported to have been lifted after 
one week on 28th December, 1988

(b) We have no information but 
presumably some Indians may have 

een affected.




